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4391. SHRI K. RAMAMURTHY: 
WUl the Minister of HEAL11I AND 
FAMILY WELFARE be pleased to 
state: 

(a) whether the Ramaiab Medical 
Colleae.. Banpiore charles capitation 
fee of Ra. 1,80,000 for a foreiBn can-
didate and B.s. 80,000 for a l.~al can-
didate. which is reported to have 
been approved by the State Govern_ 
ment; 

(b) whether the capitatiOn fee, 
which ia larpr than this charged by 
Karupal Medical College has alao 
been approved by the State Govern-
ment; and 

(c) if 10. whether this hinders In 
the way of foreign studelts seeking 
admission through the Ministry of 
External Affairs? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HEALTH AND 
FAMU..Y WELFARE (SHRI NIHAR 
.RANJAN LASKAR):- (a) to (e): Ac---· -
cording to the information available 
with the Ministry of Health and 
Family Welfare, Capitation Fee (Spe_. 
dal '!'\ltion Fee) as aPProved by the 
Government Of Karnataka il charge-
able by the private medical calleles 
in the State ineludinJ the M.So Bama-
iab Medical College BaDgalore. and 
the Kasturba Medical Collele (M~ 
pal Section) at the rate of US $ 20,000 
in foreilB ~change or an equivalent 
amount ill I"upees per ... t. Jt would 
thus be seen that the institutions 
~harginl capitatioa t4'e do not dilcfi., .. ... - . .... - .' 

mlna.. between Indian and foreip 
ItUdent& Beades aaininl admtlliana 
throuIh thla mode, the Goftl'Dment 
of India .....-va a liven number of 
IeatIp every year, for forelan atudentl 
under the CUltural bchan~ Pro· 
..-.mmea, u well .. under the SelL 
ftnaneinl Scheme. • . 

ItaUwa, Senlee c.un .... oa. 
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4312. SHRJ D. L. BAJTHA: WUl the 
Minister of RAILWAYS be' pleued to 
state 

Ca) whether It 18 a fact that certain 
allegations of C'OrruptiOn apinat the 
former Member-Secretary of RaUway 
Service Commission. Mur.affarpur. 
ha\'e been received by Government; 

(b) if so, what were the alleptions; 
and 

(c) step. taken by Government 
thereon? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND 
IN.THE DEPARTMENT OF PAR-
LIAMENTARY AFFAIRS (SHRI 
MALLIKAlUUN): (a) to (c), Some 
complaintl were received alainlt the 
former Member_Secretary of Rai1wa~ 
Service Commission, Muzalfarpur. In-
vestilation has been completed. and 
the advice 01 Central ViJilance Com-
mission haa been sought al per rule .. 
after which action wUI be taken .. 
warranted. It will not be In pubUe 
interest to give more details at th" 
stage. .. .. ... . .. . .. ~ 
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4393. SHRI R. P. GAEKWAD: Will 
the Minister of HEALTH AND 
FAMILY WELFARE be pleased to 
ltate: 

(a) whether Government are aware 
. of the views expressed by two V.1t. 

Blood TraDlfusion Experts' layin. 
that there Is considerable wastage of 
precioua blood In India .. there is no 

. systema~ method for blood trans. 
tuslon .-vleel; . f· 




